K 29 Statement on

Industhrial Palicy

or any new policy cannot be implemented
would not be a correct understanding
of the situation hecause between 1956
and 1976, I think, there have been
a number of statements on {ndustrial
palicy. T"e 1956 Reso™ution, I think,
is all things to all men; it is there in the

But the Government’s policies
have been revised constantlv by state-
meats made on the floor of the House.
To that extent, I have made a statement
which brings about a clear departure from

the policies outlined in the 1956 Resolution,

MR. DBPUTY-SPRAKER:' I have
heard all the hon. Members. The pro-
ceedinga will be transmitted to the Minist-r
for Parliamentary Affairs, and we shall
see how best we can disruss it and as
quickly as possible. Mr. Barrmaia.

SHRI JYOTIRMOY  BOSU :
Sir, on a2 point of order, under Direction
2(vi). T had given notice of two privi-
lege motions. T had also requested for
suspension of rule so that the two privi-
lege motions could be taken up. One
wag, in renly to a question about Brita-
nnia Bisenit's nroductinn figures, Govern-
ment had misled, and now on the last
day. tndav, during question Hour, a
replv has been given and that confirms mv
suspicion that the Britannia Biscuit is
producing much more. ...

MR. DFPUTY-SPEAKER: I
am not aware of this.

SHRI JYOTIRMOY BOSU: I
have given another privilege motion on
hringin in censor during Emergenay.
¥ would like to have your rulings on
these.....

MR. DEPUTY-SPEAKER: What-
ever notices vou might have given are
under consideration.

SHRI TYOTIRMOY BOSU:
For how long?

MR. DFEPUTY.SPEAKER: Do
not raise it on the flonr of the House.
You can discuss with Speaker.

SHRIT TYOTIRMOY BOSU:
The Britannia Biscuit motion has been
nending for the last twn weeks. Ts the
Hous» being chaneroned bv multi-na-
tionals? How big ap~ the multi-nationals,
I know. The privilege motion lies for
more than ten days.....

MR. DEPUTY-SPEAKER: Do
not imnute motives to anvhodyv. No. nat
make any statements about people who
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are deciding on this motion. They are
considering this motion. Mr. Barnala.

SHRI  JYOTIRMOY BOSU :
I am asking one question.

MR. DEPUTY-SPEAKER: No
more question. I have called Mr. Barnala.
Mr. Stephen and Mr. Jyotirmoy Bosu,
whatever you say will not go on record.

I have called Mr. Barnala. .

SHRI JYOTIRMOY BOSU:

13’50 hrs.

STATEMENT RE. SUGARCANE, GUR
AND KHANDSARI

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION (SHRI
SUR JIT SINGH BARNALA): Sir, sugar-
cane is an important agricultural crop
in India. Due to the various measures
taken by Government, the area under
sugarcane has been increasing. The
precise figures of the area under sugar-
cane in 1977-78 are not yet available,
but from the information so far available,
it would appear that the area under
sugarcane, which was about 29 lakh
hectares in 1976-77, would have gone
uo to 31 to 32 lakh hectares in 1977-78.
Correspondingly, the producdon of
sugarcane is also expected to be about
165 million tonnes, as compared to about
154 million tonnes in 1976-77.

Some Members had referred to the
fact that Government has kept the mi-
nimum price for sugarcane at the same
level as last year, namely Rs. 8.50 linked
to 8% recovery. The minimum price is
only a notional nrice, intended to serve
the puroose of the floor price. Govern-
ment of India have announced that the
States will be requested to ensure that
the sugarcane growers will be paid by
the factories about the same level of
cane orices as last vear. Action in this
regard has been taken and the Chief
Ministers concerned have been addreased.
BRut, in actual fact. the cane prices in
the States of Punjab, Haryana. Uttar
Pradesh, Bihar and Madhya Pradesh
are slightly higher than the prices paid
last year bv the” factories. In other
States alvwo there will be no reduction
in the price which has been paid to the
cane growers last year.

®sNot Recorded.
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oncern has also been expressed
wi to the arrears of cane dues
payable by the factories. The total cane
price pavable for the season 1976-77
amounted to Rs. 590.83 crores. Against
this, the arrears upto 30-9-77 were Ras.
14.4B crores. The arrears on account of
previous scason as on 80-9-77 were Ra.
7.12 crores. Compared to the previous
year, the position with regard to the
arrears is much better during 1976-77
scason. Government have been i
keen interest in reducing the arrears
and have been in constant touch with
the State Governments to see that the
arrears are reduced to as low a figure
as possible. This effort will be continued.

Some complaints were received at
the commencement of the season regard-
ing late commencement of crushing by
the sugar factories. It would not be
correct to compare the position this
year with that of last year, as during
last year in view of certain excise duty
rebates that were given to encourage
carly crushing, many factories had started
the crushing early. The position has to
be compared with what obtained in
1975-76 when the special ex-ise duty
rebate scheme was not in operation.
As on goth November, against 146 fac-
tories that were in operation in 1975-76,
184 factories were in operation in 1977-78.
As on 2and December, 1977, the position
is very much better when compared to
last year. As against 231 factories in
operation in 1975-76, and 235 during
1976-77, 257 factories are in operation
during 1977-78.

Usually, only about 35°, of the
cane that is produced is utilised by the
sugar factories for production of sugar,
The bu'k of the sugarcane thus goes for
manufacture of gur and khandsari. With
the larger availability of sugarcanec this
year, it is to be exoected that much larger
quantities would be available for con-
version into gur and khandsari even after
taking into account the larger production
expected from the sugar factories. As
a result of the larger availability of gur
and khandsari and also as a result of the
larger distribution of sugar as decided by
Government,the prices of gur are reported
to be falling to unduly low levels. The
position seems to be particularly difficult
in UP. Government are aware that
unless reasonable prices are amured for
gur, a large number of cane growers
would be affected. The Government
will protect the interests of the cane
growers and will take suitable remedial
measures as found necemary.

Thero has also been a demand that
the rate of excise duty on khandsari

should be reduced. The rate is 17% ad
ovalorem but the vast mz'%rity khand-
sarl units pay compounded levy and the
average incidence per quintal as has been
given in the repreaentation of the khand-
sari industry works out to about Rs. 20
uintal. The prices of sulphitation
E'.n ot l-nga&:dlynhml:hewthe
rices sugar in the open
P evy 1 e :

market. to the
available the prices of sulphitation khand.
sari as on 22-12-77 are ruling between
Rs. 300 to Rs. 850 in the various markets.

DR. VASANT KUMAR PANDIT:
(Rajgarh): That has been changed.

SHRI SURJIT SINGH BARNALA:
It has been estimated that with refer-
ence to the cost of production of sulphi-
tation khandsari including a reasonable
return and average incidence of excise
duty of Rs. 20 per quintal a market price
ofzs. 300 to Rs. 325 per quintal would
ensure them sufficient incentive keeping
an adequate differential between the
prices of sulphitation khandsari and that
of levy free s . At the present level
at which levy free sugar is selling, the

rices of sulphitation khandsari should

around level mentioned above.
Government will, however, keep a watch
on the situation and if the prices of levy
free sugar fall further thereby depressing
the prices of khandsari to below the eco-
nomic level, Gover will consid
the matter and takesuch steps as necessary.

SHRI K.LAKKAPPA (Tumkur):
It may be circulated.
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SHRI K. SURYANARAYANA
(Bluru): I request that the statement
of the Agriculture Minister may be cir-
culated becsime later in the day we are
going to have a discumion on it.



